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QFFICE OF THE CHIEF METROPOLITAN MAG ISTRATE : EAST DI s_y_-_gj?,'f;‘-;_

KARKARDOOMA COURTS : DELHI f
R i

, _— OR ‘
I view of joint request received from Ms. Sunika, Ld. M.M.(East), Ms. Chhaya Tvagi, Ld. MM#East )ﬁgh,iac}gn{“"‘__.ﬂ

Ld MM(East) and Ms. Pooia Yadas . 4 [ th of
IM{East) and Ms. Pooja Yadav, Ld. MM (East) Karkardooma Courts regarding change of duty as Duty MM for the month of Julv

=114, Duty Roster bearing no. 472/¢ MM/EAST/KKD/DELH, dated 20.06.2024 is pantially modified as under:-

SLNo. Name of the Duty MM 5 Duty to be
o | performed on | s
- st o | 01072024 ' Ms. Chhaya Tyagi, Ld. MM
o FatNo, 605, Judge's Residential Complex, : | Rio Flat No. 405, Residential Court Complex,
Karkardooma Court, Delhi, i | Karkardooma Couits. Delki.
Ms. Chhaya Tyagi, Ld. MM | 05072024 | Ms. Sonika Ld, MM, “
Rio Flat No. -19'3. Residential Court Complex, | R/o Flat No. 605, Judge's Residentia! © omplex
Karkardooma Courts, Delhi. ( | Karkardooma Court, Delhi,
¢ Sh.Sachin, Ld. MM, 16.07.2024  Ms. Pooja Yadav Ld. MM i
R/o Flat No, 302, Pasupati Apartment, Sector- i ' Rio. F-227, Sector -9, New Vijay Nagar,
| 48 Faridabad, Haryana, Ghaziabad, U.P. 201009 '
| i |
1 Ms. Pooja Yadav Ld. MM 2907.2024  Sh.Sachin, Ld. MM-04,
 Rio. F-227, Sector -9, New Vijay Nagar, Ghaziabad, | R/o Flat No. 302, Pasupati Apartment, Sector-
L.P. 201009 148 Faridabad, Haryana.
Rest of the conditions in circular no. 472/CMM/EAST/KKD/DELEHT, dated 20.06.2024,shall remain unchanged. . . .
(Vasi;{ﬁdhata Azad) Y
Addl.Chief Metopolitan Mazistrate, East
| , Karkardooma Courts, Dethi
No. «(‘\ O /CMM/EAST/KKD/Delhi Dated: 29/06/ 2024
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. Director of p

. The Secretaries,

The Ld. Registrar General, High Court of Delhi at New Delhi,

The Principal District & Sessions Judge (HQ,) and West, THC, Delhi.

The Principal District & Session Judge East, North-East, and Shahdara, KKarkardooma Court
The Principal District & Session Judge, New Delhi, Patiala House, New Delhi.

[he Principal District & Session Judge North, and North- West, Rohini, New Delhi.

I'he Principal District & Session Judge, South-West, Dwarka, New Delhi.

[he Principal District & Session Judge South, and South-East, Saket, New Delhi.

The Principal District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi. ne =
The CMM. Central and West (Tis Hazari), New Delhi (PHC), North & North-West (Rohini), South- West ( Dwarka). South &
South-East (Saket), North-East and Shahdara, Karkardooma Courts, Delhi.

The L. Secretary, DLSA East, Karkardooma Courts, Delhi.

All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.

Fhe Incharge. District Courts Web-Site Committee, Tis Hazari Courts, Delhi.

The Incharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layers/ Web-Site).

Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.

Incharge Pool Car, Karkardooma Courts, Delhi.

Incharge Cash Branch, Karkardooma Courts, Delhi. .
rosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
Chief Public Prosecutor, Karkardooma Courts, East, Delhi.

. The Commissioner of police, Delhi and DCP, East, Delhi.{ Through Chowki Incharge KKD.Delhi.)

The | G (Prison), Tihar Jail, Delhi/ New Delhi.
Bar Association, KKD, Courts, Delhi.

Lock Up Incharge. i arkardooma, Delhi.

information Center(E-Sewa Kendra), Karkardooma Courts, Delhi,
nlorma . ‘

wom, Karkardooma Courts, Delhi,

Video Conference R ;
'Web-Site,

For uploading on layers’ » | -
Office Order File. E,\’élsundhardﬂmd‘) -
Addl Chief Metropoliten Magisirate, Dot



